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NATIONAL COMPANY LAW APPELLATE TRIBUNAL
2" & 3" Floor, Mahanagar Doorsanchar Sadan (MTNL Building), 9,
CGO Complex, Lodhi road, New Delhi 110 003.

Dated: 16.12.2025
NOTICE

Please take notice that the following matters listed for hearing in the Court — Ill on
18.12.2025 & 19.12.2025 respectively, will not be taken up. The next dates of hearing will be

notified later.

S. No. | Case No. Name of the parties Counsel for Counsel for
Appellants Respondents

1. | LA. No.7671of | Praful Satra & Ors. Malak Bhatt Divyanshu Rai
2025 in Comp. Vs. Taruna
App. (AT) (Ins) Vaishali Patrikar,

No. 348 of 2025 RP of Satra Properties (India) Ltd.

2. | Comp. App. (AT) | Chandra Tahiliani Sonika Khandelwal Zeeshan Hashmi
(Ins) No. 314 of Vs. Mitali Yadav
2025 Planet Builders and Developers & Saurav Sapra- R2
Part Heard Anr. Aman Kacheria

Zaki Shah- R1

3. | Comp. App. (AT) | Mirosa Marines Pvt. Ltd. Amish Tandon Kanak Jani- (RP in-
(Ins) No. 514 of Vs. person)

2025 Kanak Jani
Resolution Professional of Doshi
Part Heard Holdings Pvt. Ltd.
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Comp. App. (AT)
(Ins) No. 708 of
2025

Part Heard

Sanjiv Bhayana

Sole Proprietor of Bhayana
Realtors Inc.

Vs.

Ashiana Dwellings Pvt. Ltd.

Anannya Ghosh

Sakshi Kapoor

Comp. App. (AT)
(Ins) No. 1766 of
2024 & 1.A. No.
6443 of 2024

Part Heard

Narayan Ramchandra Ghumatkar
Suspended Director of KSL &
Industries Ltd.

Vs.

Kiran Shah

Resolution Professional of KSL &
Industries Ltd.

Kanav Dev Sharma

CA Kiran Shah- in
person

Comp. App. (AT)
(Ins) No. 325 of
2025

Part Heard

Dinesh Keshawrao Atkare & Anr.
Vs.

Palak Swapnil Desai,

Erstwhile RP of Santoshi Barrier
Film India Pvt. Ltd. & Anr.

G. Aniruth
Purusothaman

Kunal Kannungo
Manish Jha- for Ligq.

By order of Hon’ble Chairperson

-Sd/-

Registrar (1/c)
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